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21/11/1994 O,A, No, 959/94 

Hon1 ble Mr, Ke Muthuku111ar, A,M. 

Hon1 ble Mr, J,S, Dbaliwal, J,M, 

Sri S,K, Yadav cwneal for the applicant, 

Sri A,K, Shukla counsel for the respondents has filed 

the counter reply today. He. states that the impugned 

order has been quashed by the appellate a1 thori ty 

in this caaa. Tho cepy of the appellate order 
... 

has be8n ercloaad in the counter reply, This poalUcn 

1s accepted by tho cwneel for the applicant, -Or§i 

fhe case has become infructuous, In view of the 

, 

~ . 
matter the applicatillh is dismissed <7' having be~ 

infructuous, 
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